
THE MINISTER OP FOREIGN 
TRADB (SHRI L. N. MISHRA): 
(a> to (c): There was considerable 
dislocation of work in the offices of the 
Sta-e Tradinll Corporation in the places 
_ioned between 26th September, 1970 and 
2nd October, 1970 on account of sit down 
llrike and suspension oC work by the staff oC 
the Corporation duming this period. Nor-
mal functioning oC S. T. C.'S oflicea was 
reeumed Cram October 3rd. 

Mauract1ll'e of TV 1111 by E1eetroDie. 
Corporation of india. 

430. SHRI P. C. ADICHAN ; 
SHRI D. AMAT. 
SHRI KEDRANATH SINGH: 

Will the PRIME MINISTER be pleased 
to state : 

(a> whctlber a llceoce for manuCae· 
tarinl television sets, Cor middle income 
aronp, has been liven to tbe Blectronics 
Corporation oC India: 

(b) if not, the reasons for the delay 
in livinl the licence : 

(c) the lBlient features and price of 
the televilion set to be manuCactured : and 

(d) the production capacity to be lice-
a.ed7 

THE MINISTER OP STATE IN THE 
MINISTRY OF HOME APFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH 
(SHRI K. C. PANT). <a) to (cl. Electronics 
Corporation oC India. Hyderabad, is one 
Name of the firm 

I. M/s. Industrial Cables 
(India) Ltd. Rajpura, 
Punjab. 

2, M/ •. Oxiental Power 
Cab\es Ltd. KOla 
(Raiasthan) 
TOTAL 

Quantity of the 
cable (KM) 

40 

95 

of the many applicanls, who have applied 
Cor manuCacture oC telev,ion acts. They 
propose to manufacture one lakh transiato_ 
rised television sets per annum, at an average 
price of Rs. 1.000/ .. Their application alonl 
with other applications is under the consi-
deration of Government. 

(d) It is intended to set up capacity 
to produce 200.000 television sets per annum. 

Pacbase of Cable by D. E. S. U. 

431. SHRI HARDAYAL DBVGUN. 
SHRI KEDAR NATH SINGH'. 
SHRID. AMAT: . 

Will the Minister of IRRIGATION AND 
POWER be pleased state : 

(al the cost of tbe 85 K.M. 33 K.V. 
cable purcbased by tbe Delbi Electric 
Supply Undertaking in 1965 ; 

(b l tbe firms from whicb this was 
purchased and wbat was the basis Cor tho 
lame i 

(c> whether loint boxes were not pur-
chased along with the cable aIId if so, why ; 

(d) who was tbe Chairman of the Delhi 
Blectric Supply Undertakinll at tbat time ; 
and 

(e) whether this case has been handed 
over to the Central Bureau of Investigation 
iC not, the reasons thereCor ? 

THB DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER <SHRI SIDDHBSHWAR PRA-
SAD) : <a) and (bl. The repuired informa· 
tion is given below. 
Total price subject to Variations indicated 

in the contract 

RI. 63,78,310 

RI. 1,02,43,SOO 

Rs. 1,66,21,810 



Orders were plac:ed by D. E. S. U. On 
tbe above firms On tbe basis of tenders 
RCeived and taking rnto account the consi-
deration tbat the above firms did not require 
D.E.S.U. to provide rew materials or 
foreign excbange. 

(c) Cable boxes had to be purcbased 
separately, since these were to be imported 
and D.E.S.U. bad to make arraDgments 
for foreign exchange and issue of import. 
licence. Tbis foreign ex.hange was available 
UDder tbe World Bank Transmission Loan 
and accordingly global tenders were invited. 

(d) Shri A. N. Chawla for tbe period 
1965-67 and tbereafter Sbri Sikander Bakht 
for the year 1967-68. 

(e) No occasion for investigation hy 
C. B. I. had ariscn. 

Proposal In..,... die Price of 
Coatrolled Clotll 

432. SHRI NARAYANAN: 
SHRI N. R. LASKAR: 
SHRI SAMINATHAN : 

Will tbe Minister of FOREIGN TRADE 
he plolaed to state : 

(a) whether the Bureau of Industrial 
Coat have recommended to Government for 
an increase in tbe price of controlled varie.. 
ties of clotb ; 

(b) if so, tbe reaction of Government 
to tbeir proposal ; 

(c) tbe varieties of cloth in respect of 
wbich increase in prices have been asked 
for; and 

(d) the liDal decision taken ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK) : (a) Tbe Bureau of Indus-
tr ial Costs and Prices ba ve not made any 
NCOII\mendations to Government SO far. 

(b) to (d). Do not arise. 

WrltteJt An.iwrs 14 

LIceDcc8 for New Jute MIUs 

433. SHRI SURENDRANATH DWI-
VEDI : Will tbe Minister of FOREIGN 
TRADE he pleased to state: 

(a) wbether Government bave any pro-
posals to iuue licences for tbe establisbment 
of new jute mills in any part of tbe c0un-
try ; 

(b) wbether tbey are giving any consi-
deration to tbe proposals for setting up a 
Jute Mill in Orissa either in cooperative or 
private sector in view of the fact tbat Ori_ 
produces sufficient quality jute ; and 

(c) whether it a fact that amongst the 
jute Browing States of West Bengal, Assam 
and Orissa, Orissa is the only State where 
no jute mill bas been located so far? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHIll 
RAM SEWAK) : (a) Proposals supported 
by feasibility reports will be considered On 
merit8. 

(b) A private party who had applied for 
a licence bas been advised to submit a feasi-
bility report. 

(c) Yes, Sir. 

434. SHRI S. K. TAPURIAH : Wiu 
the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whether present prices of national 
rubber are much below the prices tbat pro-
vailed in November_December, 196~ whcD 
the prices of tyres and tubes were Iut 
raised ; 

(b) whether it is also a fact that inapite 
of wide-spread rail in prices in natural 
rubber, the manDfacturen have DOt reduced 
the prices of tyres pod tubce ; and 




